<EEE>
CENTRAL ADMIMISTRATIVE TRIBUMNAL
PRIMNCIPAL BENCH, NEW DELHI

0.A.ND.1971/2001
Friday, this the 7th day of June, 2002
HON’BLLE SHRI S.A.T. RIZVI, MEMBER (&)

Shrd Pitam Singh
S0 Shri Bahal Singh
RSO OBOZSS Govind Purid
Kalkajil
New Daelhi-1%
. PR licant
(Fy odvocate: Moneg)

WEr SIS

1. nion of India through Secratary
Deptt. of Post, Dak Bhawan
Parliamaent Straeet
e Celhi-1

z. Director of Postal Services ()
0ld Sectt., Delhi :

Sr.Supdt. of Post OFfices
Mew Dalhi South On.
Mew Delhi

4

. I.T.0. (Salary Clircls)
Income Tax Deptt. (Govt. Salary Circls)
Mavur Bhawan, Maew Dalhi
<LReEspondents

By advocate: Shri ¥.8. Chauhan Tor Shri M.M.Sudan)
4

0 RDER (ORAL)

Hone has appzared on behalf of LThe applicant swan

%

o the second call. @fter & perusal of the order shest,

I Ffind that nones had appeared on his  behalf on  the

previous date (3.5.2002) sither. From this, I get an

impression  that the spplicant iz not interssted in

pursuing the pressnt 04, The 04 Is accordingly dismizsad

costs.

in default and for non—prosecution. HNo

(it

(S.A.T. RIZVI)
MEMBER (A)




